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IN - THE CENTRAL ADMINISTRATIVE TRIBUN AL
PRINCIPAL BENCH

0A No, 2972/91

New Delhi this the 25th Day of February, 1997

Hon'ble Smt,Lakshmi Swaminathan, Mamber (2)
Hon'ble Shri R.K. phooja, Member (A)

Shri R.P, Singh

s/o Shri Harcharan Singh

working as Store Clark in the

office of the Development Commissioner
(Handicrafts), Ministry of Textiles,
Jest Block No,7, R.K. Puram, Nsu Jelhi,

ees Applic ant
(Nona for the applicant )

Vs,

1, Unicn of India through Secratary
(Textiles), M/0 Textiles,
Udyog Bhawan, Nauw Oelhi,

2, Development Comnissioner(Handicrafts)
Ministry of Textiles, 0ffice of the
Jevelopment Comnissicner(Handicrafts),
West Block No,7, R.K,Puram, New Ualhi-66

3. Joint Development Commissicner
(Handicrafts) ,Ministry of Textil s,
O0ffice of the Davelopment Commi ssionar
(Handicrafts) ,Wpst Block No,7,R.K.Puram,
New Oslhi,

4, Shri 3,5, Sharma,
Deputy Oirector(Carsets),
Office of the Davelopment Commissioner
(Handicrafts), M/0 Textiles,
Wast Block No,7,R.K,Puram,
New Oelhi-110066 :

S. Director(Northern Ragion), !:
Uffice of the DevelopmentCommissioner . B
~ (Handicrafts),M/0 Textiles,
West Block No.8, R.K,Puram,
New Delhi-110066

ses Respondents
(None for the respondents)

O RDER(QRAL)
(Hon'ble Smt,Lakshmi Swaninathan, Member (J)

Nons for ths parties, sven on the second call,
We note that this Case has bzan on Board sincs 18,10,1996 but
none has app 2ared,

2 In the above circumstances, this 04 is dismi ssad
~

fRrL defgult. and non pTfosecutiogn, W

S

R.K.AhTO ja) (Smt.Lakshmi Swaninathan)
Memb er (a)Q—" Member (2J)
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